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No. F 8-21/2007/10-2.—1In reference to the even numbered order dated 30-13-2008 which is in the exercise
of powers conferred by section 38 (U) of the wildlife (Protection) Amendment Act, 2006 (Central Act No. 39 of
2006), in order 10 ensure co- -ordination, Monitoring, protection of Tiger, Co-predators. and prey animals. The State
.. Government hereby nominates Smt. Sumitra Marskole Member. of Legislative Asscmbiy as member of committee in
place of Shn Aghan Singh Thakur M;mber at serial Number 12.
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Raipur, the 7th October 2009

No. F 7-7/2004/12..—1In exercise of the powers conferred by section 15 of Mines and Minerals (Devﬂ]:;‘plm nt
and Regulation) Act. 1957 (No. 67 of 1957) the State Go\crmmm hereby makes the following amendments in
Chhaitisgarh Minor Mineral Rule, 1996, namely :(—

AMENDMENT
In the said Rules,—
P In Schedule [II, of Ru].;:: 29 the following rates of royalties shall be substituted.
2, It shall come in to farce from the date 01st November 2009. |
SCHEDULE-III
(See Rule 29)
RATES OF ROYALTY
S. No. T Mineral ‘ Ratt-:-s_ o
(" 2 = 3)

Ii Dimensional Stone-Granite, dolerite, and other igneous and metamorphic
rocks which are used for cutting and polishing purpose for.making blocks.
slabs. tiles of specific dimension :—

(a) Black colour _ 1000/- per cu.mt.
(b) Other colour : 500/- per cu.mt.
2. Marble which is used for cutting and polishing purpose for making bincks. 300/- per cu.mt.

slabs. tiles of specific dimension.

£ Marble stone for other purpose ,200/- per cu.mt,
4. Flagstone Natural sedimentary rock which is used for flooring 103/- per ci.mt.
5. Ordinary Sand, Bajri ‘ 20/- per cu. mt.
0. Murrum 20/- per cu. mt.
s Stone - —

{a) Boulder

(b) Gitti, Roadmetal 103/- per cu. mt.

(c) Dressed stone, Khanda, Dhoka
8.  Soil-For making bricks and ti'es 20/- per cu.mt.

0. Other minor minerals 40/- per cu.mt.

By order and in the name of the Governor of Chhattisgarh,
V. K. MISHRA, Deputy Sercctary.




